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1
INTRODUCTION

I, the Chairman of the Commirttee on Assurances, having been autho-
rised by the Committee present on their behalf, this fourth report of the

Committee.
) I
SITTINGS OF THE COMMITTEE

2. After the presentation of their Third Report on the 22nd Decsmber,
1956, the Committee held two sittings (namely, on the zznd and 27t lacch,
1957) and reviewed the pending assurances.

II1
PENDING ASSURANCES

3. In view of the fact that the Lok Sabha is to be dissolved shortly
and a new House is to come into being, the Committee considered the
procedure that should be adopted with respect to the assurances pending
implementation.

4. Under rule 382 of the Rules of Procedure and Conduct of Business
in Lok Sabha, a Parliamentary Committee which is unable to complete its
work before the dissolution of the House may report to the House accor-
dingly and its report and recommendations are to. be made available
to the new Committee for further action thereon.

' In the light of this rule the Committee decided that they might
select 1rom among the pending assurances such of thef a5 are of a sub”

stanual character and public importance and incorporate them in their re-

0 Committee O ouse t0 pursue
thm.__
Accord.mglx they have selected certain spemﬁc assurances as hsted,
tbe ecommend that they may be implemented
‘ment.

7. The Committee, however, desire to emphasise that though a number
of pending assurances have been recommended to be dropped on the ground
that they have lost their utility either by lapse of time or because of their
insubstantial character, that should in no way be construed to affect the forms
for culling out assurances approved by the Committee and included in their

First Report.

8. The Committee also recommen given by Mini-
sters on the Floor of the House during the may be 1T
as__pending uuplementation by Government.

New DELHI, K. S. RAGHAVACHARI,

The 28:h March, 1957. Chairman, Commutiee on Assurances.
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APPENDIX
(See para 6)

Statement of Pending Assurances

Sl Date and re- Subject Promise made
No. ference

TENTH SESSION
MINISTRY OF IRRIGATION AND POWER

1 Starred Queston No. Asking : (@) to {«'. Information:-
4 dated the 25th* July, (¢) the value of surplus promised later,
1955 by Shri Punnoose. plant and machinery at
present with the various
River Valley Projects,
being executed by the
Central Government.

(b) who was responsible for
the purchase of these sur-
plus stores; and

(¢) the action taken to pre-
-vent recurrence of such
instances.

ELEVENTH SESSION .
MmisTRY OF Inpomnox« AND Bnowcasrmc

2 Starred Question No. Asking whether copies of A copy of the revised
185 dated the 24th the rules regarding the re- rules will be placed om-
November, 1955 by cogniton of Indian & the Table of the House.
Shri Bhakt Darshan. Foreign Press Correspon-

dents as amended, will be
laid on the Table of the
House.

TWELFTH SESSION
MmisTRY OF FOOD & AGRICULTURE

3 U.S.Q. No. 390 dated Askingwhetheracopyofthe Promised to lay a state—
14-3-1956 by Shri scheme which was being ment regarding the
Bhakt Darshan. considered for the reha- schemes finally decided.

bilitation, of gypsies will and sanctioned on the
lsae laid on the Table of the Table of the House.
abha.

MmisTRY OF HOME AFFAIRS

4 Unstarr.cd Question MNo. Asking whether Govern- Promised to lay the in-
157 dated the 28th Feb- ment will lay on the Table formadon on the Table

ruary, 1956 by Sar- of the House a statement of the House.
vashri Thimmaish and showing the number of
B. S. Murthy. Scheduled Castes and

Scheduled Tribes in
various statutory Bodies.
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Promise made/

. \
Si. Date and reference, Subject
Wo.

s Unstarred Question No. Asking :
1715 dated the 3rd (@) whether the rules re-
May, 1956 by ShriRam  lating to allowance of
Krishan. Minusters have been fina-
lised ; and

(a) and (b). Promised to lay
the copy of rules, when
finalised, on the Table
of the House.

(b) if so, whether a copy of
. the rules will be laid on
the Table of the House,

MINISTRY OF IRRIGATION & Power

4 U.S.Q. No. 2167 dated Asking : (a¢) and (b). Promised te

17-5-1936 by Shri  (a) the Statewise figures of lay the information on
Mambiar. additonal contemplated the Table of the House,

and actual contents (in
Million- cubic feet or in
acre feet) of Reservoirs of
major irrigation schemes
included in the First
Five YearPlan; and

(6) the contemplated and
actual Statewise figures
of discharge let down the
canals taking off from the
major irrigation schemes
mentioned above.
MnasTRY OF LaBoum

<7 Diseussion én  27-4-1956 on establishment of Wage

Board and framing of Rules under Working Journa-
lists Act.

Promised to place the
gula h;:»11‘1the T::ﬁe of the
-Sab uring the current
sesgion.

MINISTRY OF PRODUCTION

.4 Starred Quesdon No. Asking : (a) and (b). Promised to
10, dated the 16th Feb-  (a) the policy and the con- place on the Table of
ruary, 1956 by Shri  etitution of the Industrial the House a copy each
Barman Management Pool ; and of; the two schemes under

consideration in this
respect and also the

(b) the estimated needs of
personnel during the Se-
cond Plan period and the
trained personnel which
the Ministry hopes to pool.

-9 Unstarred Question Mo, Asking:
842 dated the 10th April,
1946 b{)uSh:i Ram-
snanda . development of Cottage
Industry under the head :
(#) Leather,
(#3) Footwear,
(#%) tanning,
(cv) handlooms, and
(v) khadi; and
) the amount proposed to
be spent in 1956-57 by
way of grant, lcam amd
subsidy.

(a) and (d).
(a) the amount of money lay the
spent in 1995-56 for the the Table of the House.

estimates of personnel.

Promised to
information om
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Sk

Date and refererice
Ro, '

Subiect

Promise made

10 Starred Question No. 417
dated the 28th July,
1956 by Sardar Igbal
Singh and Sardar Akar-
puri and supplementary
question by the former.

11 Unstarred Question No.
410 dated the 3rd Au-
gust, 1956 by Shri N.
M. Li

ingam

13 Starred
1022 dated the 13th Au-
gust, 1956 by Shri Sad-
dhan Gupta and Shri
Gidwani.

13 Unstarred Question No. A

1420 dated the 7th Sep-
tember, 1956 by Shri
Ram Krishan,

i4 S. Q. No. 117, dated
18-7-56 by Sardar Ig-
bal Singh and Sardar

uri.

Queston No.

THIRTEENTH SESSION

MINISTRY OF EDUCATION

Asking the steps taken by
Government for imple-
menting the recomrnend-
adons of the All India
Council for Secondary
Education as approved
by the Ceptral Advisory
Board of Education, that
provision should be made
for the complusory study
of three languages at the
Secondary stage of edu-
cadon.

Asking whether any State
Government has replied
to the communications
of the Government invi-
ung their views on the
subject.

Asking the progress achie-
ved so far in implement-
ing the recommendations
of the Secondary Edu-
cation Reorganisation
Commission in regard
to the conversion of the
existing High  Schools
into Higher Secondary
and Multipurpose schools.

The matter is under enn--
sideration.

Information promised’
after consideration of’
all the replies.

Up-to-date  informatiom
promised later,

Asking the main features of Promised to lay a copy-

the report submitted by
the Public Service (Qua-
lifications and Recruit-
ment) Committee.

sking :

(a) whether all the non-
Hindi speaking States
have mads Hindi compul-
sory at the Secondary
School stage;

(&) if not, the names of such
non-Hindi speaking Sta-
tes which have not made
Hindi compulsory at the
Secondary stage; and

(¢) the reasons for delay.

MiNisTRY OF FINANCE

Asking :

(@) Whether any deci-
sion, for making an expert
enquiry into the possibi-
liies of setting up fiscal
monopolies with a view

of the report on the
Table of the House.

Information.

(@) to (o). ey

promised

(@) and (3). This re—
commendation is sdll
under active ezamina-—
tion.
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Date and reference
"No.

S\t‘lb ject

Promise made

10 augmenting public re-
venues has since been
taken; and

(b) if so, the nature thereof.

.15 Unstarred Question No. Asking the number of Or~

1626 dated the 11th
September, 1956 by
Shri K. K. Basu.

:16 Starred Question No.
888 dated the 8th Au-
gust, 1956 by Shri
Kamath.

=17 Starred Question No.

1265 dated the 22nd Au-

gust, 1956 and supple-
mentary question by
Shri D, C. Sharma.

ganisations owned wholly
or with majority of shares
by the Uninn Government
Of autonomous Corpora-
tions whose accounts are
not audited by the Com-

ptroller and Auditor Gen-
eral.

MINISTRY OF HOME AFFAIRS

the Draft Constitution
for the State of Jammu
and Kashmir, 10 be pla-
ced before the Constitu-
ent Assembly of that
State shortly, will be laid
on the Table of the House,

Asking as to when the report

of the Language Commis-
sion will be placed on the
Table of the House.

Supplementary Question Asking as to how it can be

by Seth Govind Das.

guaranteed that the Par-
liamentary Committee
which is going to be for-
med to examine the Re-
port of the Language
Commission will be ap-
pointed during this Ses-
sion, so as to enable the
Report to be discussed
during the next Ses-
sion.

Information promised la-
ter.

Asking whether a copy of The proceedings of the

Consttuent  Assembly
will be laid on the
Table of the House
when received.

Promised to place at as
early a date as possible.

Promised to dppoint the
Committee at the ear-
liest possible date.

MINISTRY OF IRRIGATION AND POWER

‘18 Starred Question No.
1655 dated the 1st Sep-
tember, 1956 by Shri
L. N. Misra,

Asking the economy and im-

provement brought about
in the use of plants
and machinery used in
river valley projects in the
light of the findings and
recommendations of the
Plant and Machinery Co-
mmittee,

Informatien promised la-
ter.
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No.

Date and reference

Subiect Promise made

I9

20

21

23

MiINIsTRY OF N. R. & S. R.

Starred Question No.
124 dated the 18th
July, 1956 by Shri Sad-
han Gupta and Shri
Wodeyar.

Starred Question No.
204 dated the 24th July
1956  Supplementary
question by Shri Dhu-
lekar.

Starred Question No.
791 dated the 4th Dec-
ember, 1956 by Shri A.
K. Gopalan.

Starred Question No.
1121 dated the 12-12-
56, by Dr. Ram Subhag
Singh.

Unstarred Question No.
1226 dated 20-12-56, by
Shri H. R. Nathani.

Starred  Question No.
1117 dated 12-12-56
by Shri Tulsidas.

Asking :

(@) whether there is any pro-
posal to set up an oil re-
finery in the public sec-
tor;

(a) to (¢). These mat”
ters are under Gox:em'
ment’s consideration.

(d) if so, when and where;
and

(¢) the extent to which par-
ticipation of private enter-
prise will be allowed in
the venture.

PLANNING COMMISSION

Asking whether any Com-
mittee has been appointed
by the Ministry of Health
to deal with the ques-
tion of Indigenous
System of Medicine,

FOURTEENTH SESSION

MINISTRY OF EDUCATION

Asking whether audit report
for the last four years on
the accounts of the State
and Central Social Wel-
fare Boards, will be laid
on the Table of the House.

Asking:

(a) Whether Government
have sought any informa-
tion regarding ruins of a
Buddhist temple of the 7th
Century from the Archae-
ological Department of
the U.S.S.R.; and

(d) if so, the information that

has been received.

Asking the expenditure in-

curred by the Centre on
each  University from
1947-48 to 1955.

MINISTRY OF FINANCE

Asking :

(a) the total investment by
the Life Insurance Com-
panies in Government Se-
curities, Shares, Loans,
Stocks, etc. as on the 19th
January, 1956;

Promised to place before
the House the report of
the Committee headed
by the Health Minister,
Saurashtra,

" Promised to lay reports for

the years 1953-54 and
1954-55 on the Table of
‘the House.

(a) and (). Information
promised.

Promised to lay the in-
formation on the Table
of the House.

-

(a) to (d). Promised to
lay the information on
the Table of the House.
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Sl
No.

Date and reference

Subject
\

Promise made

() the additional invest-

ment in respect of the same

made by the Life Ins-
urance Corporation
upto the 31st Octo-
ber, 1956;

(c) the total investment of

funds by the Corporation
in the Govt. and semi-
Govt. bodies upto the 31st
October, 1956; and

(d) the total investment of

funds in the industries in
the private sector upto
the 313t October, 1956,

MINISTRY OF INFORMATION & BROADCASTING

2§ Unstarred Question No. Asking:

768 dated the 10th
December, 1956 by
Shri Bheekha Bhai.

(@) the main recommen-
dations of the Press Com-
mission accepted by Gov-
ernment ;

(d) the recommendations
rejected by Government
with reasons for rejections;
and

(¢) the recommendations
accepted but not imple-
mented as yet.

MINISTRY OF PRODUCTION

26 Unstarred Question No.

1050 dated the 18-12-
56 by Shri T. B. Vittal
Rao.

Asking:
(@) how many new produc-
tion centres for village in-

dustries have been opened

and financed by the Khadi
Board since its incep-
ton giving their lo-

cations and the names of
industries started in each
of these centres ; and

() how many new produc-
tion centres for village in-
dustries are proposed to
be opened during the co-
rrent financial year (giv-
ing figure for each village
industy).

(a) to (c). The factual pe—
sition is being revised in
the light of subsequent
developments and a sta-

tement will be laid
on the Table of the
House.

(a) and (). Information is:
being collected.
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S, Date and reference Subiect

Promise made
No.

MINISTRY OF HEAVY INDUSTRIES

27 Starred Question No. 99 Asking: ¢a) to (¢). Promised to
dated the 16th Novem- (@) whether the scheme for place full details an the
ber, 1956 by Shri Ram setting up a plant for man-  Table of the House,
Krishan, Dr. Ram Su- ufacturing raw film in
bhag Singh and Shri India has been fipalised;

Shivananjappa.

(®) if so, the main features
of the scheme;

(c) whether it is a fact that
East Germany has offered
to privide experts and
give the necessary facili-
ties in this regard;

(d) if so, whether the offer
has been accepted; and

(¢) if accepted the nature

of the advice and facilities
to be provided,

—

I
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